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thoy have to enSure that it reaches from
the State hcaiquarters to all the outlets
located in different parts of the country.
If the foodgraing reach merely the
metropolitan cities or the capital, it is
not adequate unless from there arrange-
ment is being made to distribute it in
different parts of the State. So, that
is being contemplated and we arc trying
10 “strengthen the public distribution
system which is one of the most impor-
tant items of the 20-Point Programme.
But still there is som:z deficiency and it
would be our endeivour to improve the
situation.

SHRI M RAM GOPAL REDDY:
Does the increase in population have
any adverse effect ?

-

SHRI PRANAB MUKHERIJEE : It
has, obviously.

44.15 hrs.
MATTERS UNDER RULE 377

(i) Ccntral assistance needed to cons-
truct hostels in urban areas for
Scheduled Caste students.

- SHRI LAKSHMAN MALLICK
{Jagatsinghpur) : The Scheduled caste
students studying in pre-matric classes
are given pre-matric stipend under the
Centrally Sponsored Scheme. But this
facility is not bceing availed to cover
large number of such students due to
non-availability of suitable house build-
ings in urban areas.

.In view of this, I request the
Government of India to kindly consider
10 proyide required assistance for cons-
truction of hostel buildings in urban
areas for scheduled caste students study-
ang in Pre-matric Classes.
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(ii) T.V. Station for Katniin Madhya
Pradesh

. wmaTE Qe | (SE9g), ¢
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fgar ¥ sagear & fgma ¥ IR
¥UiF &7 W g Fed, fqgar aagear
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gar garg At ggr 9T fema
Wit gfez @ wi7aad & #eg-fasg
qT g F FI77 IA  ATIIIT FT1 CF
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qq: gIAT TAT T FA S &
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F7 TN A A 4l ST FW@ ¥
2w garfd &3

(iif) Speedy steps needed for expansion
and utilization of Thripoorilthara
Railway Siation

,SHRI XAVIER ARAKAL (Erna-
kulam) :,, Thripoonithara is a small
Railway Station at a stone’s throw from
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the Ernakulam Juncion of Cochin. It is
within the municipality surrounded by
_Domlous panchayaths, Much money is
iovested by the Railway Board in this
area, This station is not properly utilis-
ed or developed. Requests have been
made to the Government and the
Railway authorities for more and better
use of this station, stoppage of trains,
proper roads, removal of bushes, etc.
There is extensive land under it. The
rapidly growing Cochin city demands
that this disused of poorly used station
be put to better use. I urge the Govern-
ment to take speedy steps for the ex-
Pansion, stoppage of trains, if possible
for the Coach Factory in the land under
1ts possession, and usc it for the com-
mon good.

(iv) Provision of S.T.D. facilities in
Navada
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(v) Separate Pastal and Telecom. Circles

for Himachal Pradsh
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PROF. NARAIN CHAND PARA-
SHAR (Hamirpur) : The peoplei of
Himacha! Pradesh have been demanding
the creation of separate Postal and
Telecom. Circles for the State, for over
a decade now. The then Minister of
Communications, Dr. Shankar Dayal
Sharma, in answer to Unstarred Ques-
tion No. 1453 filed by me in the Lok
Sabha had stated on 29th January
1976, that the Government agreed to
the creation of these Circles in Principle,
if the State Government provided
suitable accommodation. I request that
the separate Circles for Himachal -
Pradesh be created at Ambala immedia-
tely. The provision of buildings at Simla
by the State Government could be
made later, and the Circles shifted to
Simla at that time. This step is ex-
tremely essential for the speedy develop-
ment of Postal and Telecommunication
facilities in this hilly State.

(vi) Need to Constitute a Committee to
Suggest steps for. reorganisation of
Central Intelligence Agencies

SHRI RASHEED MASOOD (Saha-
ranpur) : The sad happenings in Punjab
have unomistakably rrevealed complete
failure of the intelligence | network in
the State. The White Paper has admitt-
ed that ground intelligence was ‘weak’.

The failure of the intelligence in a
vast country like ours, has wide-ranging
and serious implications; and my
colleagues will agree that cffective and
efficient intelligence network is of vital
importance for country’s security and
integrity. The question regarding causcs
for its utter failure requires earnest and
serious thinking.

Coe T A ¢ N B
«..In a memorandum submitted to; ;the
Prime Minister on the 28th Aprit 1984
by the Cabinet Secretariat (RAW)



